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The requirements for K*0» are en
tire ly  met from imports as there is no 
indigenous production of Potash The 
deficit in domestic production of N
and K ,06 is also met from imports
for which arrangements have been 
made.
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Functioning of rice mills in Orissa

6268 SHRI BA1RAGI JENA Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state;

(a) how m an y rice mills were func
tioning in the State of Orissa and at 
present how many are defunct and 
how many are idle;

(b) what are the reasons of non- 
functioning of rice mills and since 
how long these are not functioning; 
and

(c) whether Government are con
sidering to take steps for functioning 
ef those rice mills in the State of 
OrisSa in view of providing employ
ment opportunities to the labourers?
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THE MINISTER OP STATE IN THE 

MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRATAP 
SINGH): (a) to (c). Information cal
led for from the Government of Orissa 
is awaited and will be placed on the 
Table ot the Sabha as soon as re
ceived.

Agreement of Sugar Producing 
Countries

6269. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) whether the text of a new inter
national agreement to bring world 
sugar supplier int0 line and to raise 
the present depressed free market 
price of sugar wa8 approved by 60 
countries during the year 1977;

(b) if so, whether our country also 
was amongst those countries; and

(c) the details of the agreement?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA
TAP SINGH)- (a) Yes, Sir. It was 
approved by 53 exporting countries.

(b) Yes, Sir.
(c) The principal features of the 

Agreement are as follows —
(i) Quota-type Agreement;

It is a quota-type agreement with a 
provision for regulation of marketing 
with reference to certain trigger prices. 
India has been allotted a Basic Export 
Tonnage (BET) of 8.2JT lakh Metric 
Tons Raw Value (MTRV) besides a

I84
quota of 25,000 tonnes under the agree
ment with EEC.

(ii) BET for the ftrat 2 quota 
years—re-negotiations later, etc.: 
The BET fixed will be in force for the

first two quota years, i.e., 1978 and
1979. It is to be re-negotiated for the 
years 1980, 1981 and 1982 during the 
first quarter of 1980. In the event of 
failure of renegotiations, a fall-back; 
formula will be applied to automatic
ally determine the revised BET. Th« 
main feature of this formula is that 
for 1980, it will be based on a weight- 
age of 50 per cent on existing BET and 
50 per cent on actual export perform* 
ance and for the subsequent years, it 
will be based fully on the past export 
oerformance since 1978.

(iii) Annual Quota:
Each year, the International Sugar 

Council will determine that year’s quota 
of the exporting countries which will 
be related to the BET as a percentage. 
The quota will, however, not be reduc
ed below 85 per cent of the BET norm
ally or 81J per cent in exceptional 
cases of over supply.

(iv) The Price Rang

The price range in the Agreement 
is 11 to 21 US Cents per pound. This 
price range, however, does not mean 
that the guaranteed minimum price is
11 US Cents per pound or that the 
maximum is 21 US Cents per pound. 
The actual price will always be sub
ject to normal trade agreement and 
laws of supply and demand. The ob
jective is to stabilise the prices within 
the middle sector of 13 to 15 US Cents 
per pound by the operation of the 
quota/stock mechanism.

(t>) Trigger points in the price range: 

/ .  Quota

/ / .  Special Stocks

li) The quota o f the countries would increase in the rising mat Kris 
by 5%  each time when the price* have been lower b<*frne 
ana move above i<t, 14 and 14*5 cen « mpecti\el>.

(ii) Quota would be reduced in a falling market bv 5% each time 
when prices have been higher before and come down below 
i^, 19 and 11 '5  eent* per pound respectively.

(iii) Quotas would be suspended if the price goes beyond >5 cents 
per pound.

(iv) When prices rise, stocks would be released in three tranches at 
above 19, ao and 41 cents per pound respectively. Otherwise, 
stocks would be built up for a total o f 9.5 million tonnes over a 
period o f first three years.




